FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insalvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)

DR f ON O i ULDERS U
4 =1:10 » A F »
I, No PARTICULARS DETAILS
Name of Corporate Debtor Hambro Tech India Pvt. Ltd.

2. | Date of incorporation of Corporate Debtor| 30/07/2015

3. | Authority under which corporate debtor | RoC — Delhi
is incorporated / registered

4. | Corporate Identity No. / Limited Liability | U74140HR2015PTC056243
Identification No. of Corporate Debtor

5. | Address of the registered office and Khata no 402/413 Mitrol Deeghot Road,
principal office (if any) of corporate debtor| Village Deeghot, Tehsil Hodal, Faridabad,
Palwal, Haryana, India, 121105

6. | Date of closure of Insolvency 15.05.2024
Resolution Process

7. | Liquidation commencement date 15.05.2024 (Order Received on 17.05.2024)
of Corporate Debtor

8. | Name and registration number of Mr. Anil Kumar
the insolvency professional acting IBBI/IPA-001/IP-P00144/2017-2018/10308
as liquidator

9. | Address and E-mail of the liquidator, Address: 303, Chandra GHS Limited, Golf
as registered with the Board Course Road. Plot No.64, Sector-55,

Gurgaon, Haryana, 122011
Email Id: anil2566@gmail.com;
cirp.htipl@gmail.com

10.| Address and e-mail to be used for Address: C-10 ,Lajpat Nagar -l ,
correspondence with the liquidator New Delhi -110024
Email Id: anil2566@gmail.com
11.| Last date for submission of claims 16.06.2024

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench, has ordered the
commencement of liquidation of the Hambro Tech India Pvt. Ltd. on 15.05.2024 (copy of order
received on 17.05.2024). The Hon'ble NCLT appointed the undersigned as Liquidator on 15.05.2024.
The stakeholders of Hambro Tech India Pvt. Ltd. are hereby called upon to submit their claims with
proof on orbefore 16.06.2024, to the liquidator at the address mentioned against Item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submitits claims during the liquidation process, the claims submitted

by such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations,

2016, shallbe deemed to be submitted under section 38. Sd/-

Anil Kumar
Date: 21.05.2024 Liquidator of Hambro Tech India Pvt. Ltd.
Place: Gurugram IBBI/IPA-001/IP-P00144/2017-2018/10308

Size: 8x13 cm
20th May 2024
For 21* May 2024
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off g fdaal B gEeT & I TaegRT gEe & St € f6 30.06.2023 & MSGL, SPL-16, One plus, Guide Prepaid, Super value, ADGL and all other 6 months tenure Gold loans up to 30.09.2023 and MSGB, SME Suvarna & EMI due up to 31.03.2024 T &1 Fafer &
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Auction Date: 31.05.2024 - BADARPUR-BANKEY MARKET: 183000015, 183000023, 183000039, 183000059, 183000073, 183000085, 183000086, 183000106, 183000132, 183000144, 183000149, 183000154, 183000160, 183000173, 183000181, 183000182, 183000192, 183000201, 183000202, 183000205,
183000209, 183000210, 183000235, 183000240, 183000244, 183000246, 183000249, 183000253, 183000256, 183000259, 183000267, 183000270, 183000274, 183000283, 183000291, 183000300, 183000326, 183000327, 183000341, 183000346, 183000348, 183000851, 183000862, 183000866, 183000888,
183000890, 183000899, 183000926, 183000946, 183000960, 183000985, 183001001, 183001016, 183001094, 183001100, 183001107, 183001214, 183001217, F30038, F30040, F31167, F31263, F35407, F40084, F40096, F40103, F40107, F40111, F40130, F40164, F40167, F40186, F40188, F40207, F40213,
F40225, F40234, F40246, F40248, F40260, F40267, F40272, F40284, F40287, F40307, F40326, F40341, F40342, F40351, F40353, F40354, F40367, F40370, F40371, F40373, F40375, F40381, F40390, F40391, F40399, F40433, F40448, F40449, F40452, F40467, F40482, F40489, F40496, F40502, F40509,
F40510, F40514, F40536, F40539, F40540, F40544, F40550, F40551, F40556, F40563, F40572, F40583, F40585, F40617, F40620, F40623, F40624, F40625, F40626, F40660, F40663, F40667, F40678, F40679, F40691, F40692, F40695, F40696, F40701, F40705, F40711, F40739, F40743, F40750, F40760,
F40764, F40768, F40783, F40788, F40792, F40793, F40797, F40803, F40808, F40827, F40829, F40831, F40834, F40847, F40849, F40859, F40863, F40886, F40889, F40892, F40897, F40900, F40912, F40929, F40932, F40950, F40956, F40962, F40972, F41001, F41007, F41018, F41031, F41034, F41046.
BADARPUR-NEW DELHI: 1741000001, 1741000014, 1741000016, 1741000019, 1741000028, 1741000044, 1741000051, 1741000072, 1741000073, 1741000082, 1741000084, 1741000086, 1741000092, 1741000097, 1741000100, 1741000109, 1741000114, 1741000119, 1741000121, 1741000122,

1741000126, 1741000127, 1741000132, 1741000136, 1741000141, 1741000142, 1741000149, 1741000155, 1741000157, 1741000162, 1741000175, 1741000176, 1741000181, 1741000185, 1741000186, 1741000187, 1741000190, 1741000192, 1741000197, 1741000207, 1741000209, 1741000212,

1741000224, 1741000229, 1741000230, 1741000234, 1741000239, 1741000245, 1741000246, 1741000247, 1741000248, 1741000250, 1741000251, 1741000259, 1741000266, 1741000275, 1741000276, 1741000279, 1741000286, 1741000296, 1741000297, 1741000298, 1741000301, 1741000302, 1) SYR®AT / E—SYUR®Al / TReX P -9 U9 e 2) FOT WRIT WA, 3) 0T
1741000303, 1741000305, 1741000311, 1741000314, 1741000315, 1741000326, 1741000327, 174100033, 1741000331, 1741000334, 1741000339, 1741000343, 1741000346, 1741000348, 1741000349, 1741000351, 1741000360, 1741000363, 1741000368, 1741000370, 1741000372, 1741000373, IR 4) W%ﬁ‘ﬂ @ fafYy; 5) sraffa AR smETeIR #; ; 6) ‘Jlﬁ"ﬂ%lﬁ & R 7)
1741000382, 1741000385, 1741000386, 1741000387, 1741000389, 1741000393, 1741000395, 1741000396, 1741000399, 1741000400, 1741000405, 1741000409, 1741000418, 1741000419, 1741000421, 1741000423, 1741000428, 1741000431, 1741000434, 174100044, 1741000447, 1741000448, m

1741000449, 1741000452, 1741000457, 1741000459, 1741000460, 1741000465, 1741000472, 1741000474, 1741000478, 1741000482, 1741000484, 1741000486, 1741000494, 174100050, 1741000502, 1741000507, 1741000508, 1741000510, 1741000511, 1741000513, 1741000515, 1741000516, TR AR HE—SURSANI HT A ﬁﬁ'ﬁ BIR g 1S 373, <ife i yom dof &8 TR T3

1741000524, 1741000525, 1741000527, 1741000528, 174100053, 1741000533, 1741000534, 1741000536, 1741000539, 174100054, 1741000540, 1741000543, 1741000554, 174100068, 174100070, 174100106, 174100112, 174100113, 174100114, 174100125, 174100131, 174100138, 174100140, 174100148,
174100154, 174100165, 174100185, 174100190, 174100218, 174100224, 174100228, 174100233, 174100243, 174100246, 174100248, 174100263, 174100270, 174100281, 174100284, 174100285, 174100298, 174100306, 174100310, 174100311, 174100318, 174100342, 174100343, 174100349, 174100351,
174100483, 174100789, 174100791, 174100806, 174100829, 174100853, 174100866, 174100867, 174100874, 174100877, 174100888, 174100897, 174100933, 174100954, 174100994, 174101001, 174101023, 174101030, 174101031, 174101034, 174101035, 174101042, 174101045, 174101052, 174101055,
174101066, 174101067, 174101099, 174101103, 174101105, 174101107, 174101108, 174101111, 174101130, 174101132, 174101134, 174101137, 174101151, 174101157, 174101162, 174101168, 174101177, 174101196, 174101202, 174101204, 174101227, 174101239, 174101279, 174101310, F73619,
F76705, F77929, F77931, F77953, F77959, F77960, F77961, F77978, F78002, F78013, F78015, F78022, F78035, F78045, F78071, F78073, F78075, F78078, F78081, F78085, F78086, F78089, F78098, F78105, F78121, F78124, F78128, F78141, F78163, F78192, F78225, F78247, F78262, F78281, F78315,
F78324, F78325, F78332, F78342, F78348, F78363, F78396, F78424, F78430, F78435, F78451, F78463, F78472, F78474, F78483, F78485, F78507, F78520, F78523, F78525, F78529, F78533, F78534, F78535, F78537, F78541, F78542, F78551, F78558, F78560, F78577, F78600, F78608, F78610, F78612,
F78622, F78626, F78633, F78639, F78647, F78652, F78653, F78663, F78665, F78668, F78683, F78686, F78693, F78697, F78706, F78708, F78719, F78724, F78725, F78726, F78728, F78729, F78738, F78751, F78752, F78756, F78763, F78764, F78776, F78778, F78789, F78792, F78807, F78822, F78825,
F78826, F78827, F78838, F78839, F78840, F78844, F78847, F78850, F78855, F78861, F78863, F78890, F78900, F78903, F78906, F78908, F78911, F78938, F78942, F78945, F78953, F78955, F78969, F78976, F78978, F78989, F78991, F79030, F79033, F79058, F79059, F79065, F79068, F79070, F79086,
F79105, F79108, F79109, F79114, F79115, F79137, F79144, F79160, F79179, F79188, F79208, F79210, F79211, F79216, F79235, F79258, F79269, F79297, F79301, F79322, F79345, F79351, F79363, F79365, F79373, F79382, F79409, F79423, F79432, F79438, F79446, F79450, F79459, F79466, F79467,
F79469, F79475, F79529, F79532, F79559, F79563, F79584, F79591, F79600, F79601, F79622, F79627, F79640, F79647, F79651, F79661, F79662, F79675, F79682, F79687, F79688, F79702, F79711, F79714, F79726, F79727, F79730, F79754, F79770, F79773, F79783, F79785, F79786, F79796, F79809,
F79818, F79821, F79830, F79833. CHIRAG-DELHI: 296300010, 296300012, 296300020, 296300026, 296300033, 296300038, 296300050, 296300069, 296300076, 296300097, 296300111, 296300129, 296300133, 296300334, 296300381, 296300392, 296300393, 296300400, 296300422, F14013, F14042,
F14051, F14056, F14059, F14067, F14089, F14127, F14138, F14148, F14153, F14156, F14179, F14204, F14236, F14239, F14257, F14269, F14273, F14276, F14294, F14298, F14310, F14344, F14345, F14346, F14348. DEOLI-NEW DELHI: 297800012, 297800017, 297800019, 297800050, 297800051,
297800108, 297800111, 297800112, 297800122, 297800124, 297800131, 297800137, 297800145, 297800153, 297800159, 297800166, 297800190, 297800198, 297800200, 297800211, 297800214, 297800216, 297800218, 297800223, 297800224, 297800232, 297800251, 297800277, 297800280, 297800286,
297800290, 297800317, 297800321, 297800327, 297800330, 297800341, 297800346, 297800751, 297800754, 297800755, 297800756, 297800768, 297800784, 297800812, 297800817, 297800826, 297800832, 297800844, 297800869, 297800884, 297800888, 297800889, 297800896, 297800897, 297800906,
297800909, 297800918, 297800921, 297800925, 297800927, 297800932, 297800952, 297800955, 297800963, 297800964, 297800967, 297800981, F14852, F40936, F41685, F41687, F41697, F41717, FA1751, FA1766, F41768, F41791, F41793, F41794, F41807, F41808, F41809, F41825, F41833, F41837,
F41839, F41862, F41873, F41874, F41878, F41885, F41898, F41907, F41922, F41929, F41936, F41955, F41958, F41972, F41980, F41981, F41985, F41986, F41993, F41994, F41997, F42006, F42008, F42025, F42028, F42029, F42035, F42037, F42040, F42042, F42043, F42050, F42066, F42079, F42091,
F42101, F42105, F42106, F42108, F42122, F42149, F42156, F42163, F42187, F42188, F42195, F42202, F42215, F42218, F42247, F42253, FA2255, FA2262, FA2274, F42295, F42324, F42333, F42338, F42344, FA2352, F42353, F42359, F42360, F42374, F42379, F42390, F42410, FA42434, F42444, F42457,
F42458, FA2464, FA2466, FA2469, F42473, F42474, F42482, FA2489, F42491, FA2493, F42494, FA2498, F42509, F42512, F42513, F42527, F42528. DEVLI ROAD-KHANPUR: 428500001, 428500007, 428500010, 428500014, 428500017, 428500035, 428500045, 428500046, 428500049, 428500056,
428500058, 428500059, 428500073, 428500075, 428500076, 428500078, 428500085, 428500087, 428500090, 428500097, 428500111, 428500122, 428500135, 428500144, 428500147, 428500325, 428500332, 428500337, 428500411, 428500440, 428500443, 428500444, 428500451, 428500463, F2848,
F3273, FA618, F4778, F4782, FA786, F4793, F4799, FA806, F4818, F4822, FA825, F4828, F4829, FA843, F4851, F4854, FA857, F4874, F4881, FA884, F4886, F4898, F4903, F4915, F4917, F4940, F4978, F4980, F4982, F4998, F5005, F5010, F5017, F5029, F5031, F5039, F5048, F5049, F5052, F5053, F5054,
F5056, F5058, F5059, F5061, F5064, F5067, F5068, F5071, F5075, F5077, F5080, F701, F961. GHITORNI: 274200002, 274200040, 274200046, 274200068, 274200087, 274200095, 274200105, 274200119, 274200124, 274200133, 274200138, 274200148, 274200153, 274200164, 274200170, 274200264,
274200392, 274200402, 274200413, 274200426, 274200434, 274200441, F18255, F18276, F18289, F18311, F18339, F18341, F18344, F18376, F18383, F18388, F18389, F18390, F18404, F18415, F18420, F18421, F18426, F18435, F18440, F18449, F18460, F18467, F18470, F18473, F18489, F18501, F18509,
F18515, F18521, F18528, F18531, F18541, F18542, F18559, F18574, F18600, F18606, F18617, F18618, F18625, F18638, F18642, F18652, F18654, F18655. GOBIND PURI-NEW DELHI: 225400013, 225400016, 225400017, 225400026, 225400041, 225400050, 225400066, 225400075, 225400117, 225400122,
225400126, 225400135, 225400136, 225400142, 225400155, 225400161, 225400172, 225400177, 225400181, 225400182, 225400184, 225400190, 225400404, 225400438, 225400439, 225400463, 225400467, 225400490, 225400491, 225400495, 225400512, 225400515, 225400516, 225400517, 225400518,
225400520, 225400542, F19998, F22315, F24617, F24625, F24655, F24662, F24670, F24673, F24677, F24682, F24686, F24699, F24719, F24727, F24731, F24734, F24741, F24752, F24759, F24764, F24771, F24776, F24788, F24793, F24800, F24810, F24818, F24821, F24829, F24835, F24840, F24841,
F24845, F24848, F24859, F24862, F24870, F24874, F24895, F24907, F24923, F24932, F24942, F24946, F24950, F24959, F24965, F24977, F24994, F25022, F25024, F25037, F25041, F25044, F25045, F25046, F25048, F25049, F25050, F25055. HAUZKHAS: 062000007, 0620000086, 0620000089,
0620000097, 0620000098, 0620000107, 0620000109, 062000011, 0620000118, 0620000124, 0620000125, 0620000127, 0620000136, 0620000140, 0620000141, 0620000148, 0620000151, 0620000156, 0620000157, 0620000158, 0620000159, 0620000175, 0620000182, 0620000207, 0620000219,
0620000235, 0620000237, 0620000238, 0620000239, 0620000247, 062000025, 0620000251, 0620000253, 0620000260, 0620000268, 0620000271, 0620000276, 062000028, 0620000280, 0620000284, 062000029, 0620000295, 0620000298, 062000030, 0620000303, 0620000304, 0620000305, 0620000309,
0620000310, 0620000317, 0620000320, 0620000322, 062000033, 0620000331, 0620000337, 0620000352, 0620000355, 0620000364, 0620000374, 0620000376, 0620000379, 0620000467, 0620000473, 062000050, 062000059, 062000069, 062000079, 062000081, 062000082, 062000083, 062000141,
062000142, 062000150, 062000153, 062000154, 062000157, 062000161, 062000176, 062000185, 062000191, 062000213, 062000219, F25231, F27607, F28404, F28428, F28430, F28434, F28451, F28482, F28494, F28518, F28563, F28564, F28603, F28616, F28628, F28629, F28634. KAPAS HERA-NEW
DELHI: 281300006, 281300023, 281300024, 281300025, 281300026, 281300027, 281300029, 281300030, 281300036, 281300069, 281300077, 281300100, 281300130, 281300136, 281300156, 281300163, 281300176, 281300178, 281300190, 281300192, 281300197, 281300205, 281300206, 281300469,
281300480, 281300493, 281300544, 281300564, 281300566, 281300572, 281300573, 281300579, 281300636, F19897, F19983, F19995, F20008, F20011, F20023, F20032, F20042, F20057, F20078, F20116, F20127, F20132, F20145, F20146, F20158, F20159, F20165, F20187, F20195, F20201, F20210,
F20213, F20217, F20218, F20221, F20228, F20230, F20232, F20256, F20260, F20309, F20325, F20363, F20372, F20385, F20390, F20412, F20417, F20418, F20419. VASANT KUNJ: 1720000001, 1720000005, 1720000006, 1720000009, 1720000015, 1720000020, 1720000022, 1720000027, 1720000033,
1720000035, 1720000036, 1720000039, 1720000040, 1720000041, 1720000047, 1720000052, 1720000058, 1720000060, 1720000062, 1720000065, 1720000066, 1720000070, 1720000078, 1720000080, 1720000083, 1720000087, 172000011, 172000014, 172000029, 172000040, 172000046, 172000050,
172000052, 172000054, 172000064, 172000071, 172000199, 172000200, F12324, F13340, F13350, F13527, F13529, F13565, F13569, F13572, F13575, F13585, F13593, F13595, F13602, F13608, F13618, F13622, F13638, F13647, F13654, F13660, F13664, F13671, F13672, F13679, F13681, F13684, F13685,
F13686, F13693, F13698, F13706, F13707, F13709, F13715, F13719, F13722, F13724, F13725, F13727, F13729, F13734, F13736, F13738, F13743, F13746, F13748, F13750, F13751, F13752, F13753, F13754, F13775, F13776, F13777, F13779, F13797, F13799, F13800, F13804, F13806, F13812, F13815,
F13817, F13825, F13834, F13836, F13845, F13847, F13851, F13852, F13857, F13858.

Auction Date: 01.06.2024 - BIJWASAN: 433300001, 433300003, 433300005, 433300007, 433300028, 433300045, F1434, F1451, F1458, F1464, F1486, F1487, F1488, F1511, F1512, F1516, F1520, F1526, F1528, F1551, F1552, F1556, F1557, F1567, F2, F523. KALKA JI-NEW DELHI: 171800001, 1718000082,
1718000091, 1718000092, 1718000095, 1718000106, 1718000110, 1718000112, 171800012, 1718000126, 1718000129, 1718000138, 1718000139, 171800015, 1718000150, 1718000151, 1718000154, 1718000158, 1718000161, 1718000163, 1718000179, 1718000191, 1718000192, 1718000196, 171800020,
1718000208, 1718000211, 1718000235, 171800024, 171800027, 171800029, 171800044, 171800057, 171800060, 171800066, 171800076, 171800083, 171800087, 171800088, 171800090, 171800096, F11732, F11760, F11768, F11769, F11771, F11774, F11791, F11792, F11802, F11803, F11804, F11827,
F11828. KHANPUR-MB ROAD: 181100005, 181100006, 181100009, 1811000105, 1811000106, 181100012, 181100016, 1811000161, 181100022, 181100026, 1811000302, 1811000311, 1811000314, 1811000320, 1811000326, 1811000350, 1811000353, 1811000361, 1811000362, 1811000374, 1811000382,
1811000390, 1811000392, 1811000395, 1811000398, 1811000403, 1811000409, 1811000411, 1811000417, 1811000423, 1811000426, 1811000432, 1811000442, 1811000447, 1811000455, 1811000458, 1811000459, 181100047, 1811000471, 1811000472, 1811000485, 1811000487, 1811000488, 181100049,
1811000493, 1811000500, 181100051, 1811000531, 1811000536, 1811000545, 1811000548, 1811000558, 1811000560, 1811000569, 1811000591, 1811000610, 1811000614, 1811000618, 1811000622, 1811000626, 181100063, 1811000639, 1811000644, 1811000653, 1811000655, 1811000662, 181100067,
1811000679, 1811000689, 1811000695, 181100071, 1811000714, 1811000717, 1811000723, 181100074, 1811000740, 1811000741, 1811000747, 1811000755, 1811000756, 1811000758, 1811000766, 1811000769, 181100077, 1811000770, 1811000779, 1811000788, 1811000794, 1811000798, 181100080,
1811000802, 1811000804, 1811000811, 1811000816, 1811000817, 1811000821, 1811000851, 1811000852, 1811000865, 1811000874, 1811000875, 1811000888, 1811000893, 1811000896, 1811000897, 1811000899, 1811000905, 1811000908, 1811000909, 1811000922, 1811000934, 1811000938, 1811000940,
1811000943, 1811000946, 1811000951, 1811000965, 1811000979, 1811000984, 1811000987, 1811000990, 1811000994, 1811000995, 1811000996, 1811001004, 1811001012, 1811001016, 181100102, 1811001021, 1811001023, 1811001024, 1811001028, 1811001035, 1811001044, 1811001046, 1811001056,
1811001069, 1811001080, 1811001082, 1811001084, 1811001085, 1811001089, 181100109, 1811001096, 1811001099, 1811001100, 1811001103, 1811001106, 1811001108, 1811001112, 1811001120, 1811001132, 1811001145, 1811001149, 1811001156, 1811001161, 1811001165, 1811001172, 1811001174,
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St i, areivezanerdt farder sftaredt 3 wiesgfoepeor ud qafwior ue whesf e wada siffem, 2002 (2002
1 54)  qEd TG ael wEg eae faftee (qd o ad i v eee fAtee) widing
1 SHferFa MR 2 % A1 den fasfd fed (wada) fem, 2002 % fem 3 % @ ufed uw 13 (12)
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1811001177, 1811001189, 1811001192, 1811001194, 1811001205, 1811001207, 1811001209, 1811001212, 1811001213, 1811001217, 1811001218, 1811001219, 1811001220, 1811001222, 1811001228, 1811001237, 1811001241, 1811001246, 1811001263, 1811001267, 1811001271, 1811001272, 1811001275,
1811001278, 1811001284, 1811001285, 1811001399, 1811001661, 1811001688, 181100195, 181100208, 181100218, 181100227, 181100232, 181100514, 181100515, 181100522, 181100553, 181100570, 181100590, 181100602, 181100627, 181100697, 181100698, 181100707, 181100718, 181100731,
181100739, 181100742, 181100746, 181100752, 181100755, 181100760, 181100768, 181100769, 181100778, 181100783, 181100809, 181100813, 181100824, 181100830, 181100841, 181100849, F34479, F49957, F54682, F54851, F54969, F55009, F64815, F71485, F71752, F71781, F71786, F71799, F71839,
F71891, F71899, F71902, F71934, F71950, F71959, F71985, F72010, F72011, F72019, F72034, F72058, F72067, F72069, F72072, F72078, F72095, F72100, F72187, F72199, F72222, F72224, F72227, F72240, F72248, F72252, F72274, F72277, F72297, F72329, F72330, F72339, F72347. KOTLA
MUBARAKPUR: 2051000004, 2051000008, 2051000013, 2051000016, 2051000017, 2051000018, 2051000022, 2051000027, 2051000033, 2051000034, 205100004, 2051000047, 2051000051, 2051000052, 2051000057, 205100016, 205100021, 205100022, 205100038, 205100039, 205100040, 205100041,
205100128, 205100130, 205100147, F10847, F10855, F12551, F12657, F12664, F12693, F12708, F12722, F12737, F12738, F12739, F12740, F12741, F12745, F12750, F12751, F12754, F12758, F12772, F12775, F12778, F12779, F12781, F12805, F12810, F12813, F12814, F12820, F12823, F12824, F12830,
F12835, F12837, F12838, F12844, F12845, F12848, F12853, F12858, F12859, F12860, F12861, F12863, F12865, F12866, F12871, F12875, F12877, F12878, F12879, F12881, F12882, F12883, F12886, F12887, F12888, F9893, F9976. LAJPAT NAGAR-DELHI: 1711000009, 1711000021, 1711000027,
1711000028, 1711000031, 1711000033, 1711000034, 1711000038, 1711000055, 171100066, 171100116, 171100117, 171100124, 171100125, 171100126, 171100127, 171100141, F11902, F11912, F11913, F11922, F11934, F11935, F11943, F11945, F11952, F11953, F12013, F12017, F12030, F9509.
MAHARANI BAGH-JIVAN NAGAR: 247600002, 247600020, 247600023, 247600024, 247600033, 247600047, 247600050, 247600058, 247600064, 247600065, 247600068, 247600070, 247600078, 247600089, 247600093, 247600098, 247600111, 247600121, 247600127, 247600367, 247600386, 247600394,
247600411, 247600423, 247600439, 247600463, 247600467, 247600472, 247600476, 247600479, 247600481, 247600501, F12590, F15835, F15858, F15886, F15986, F16032, F16076, F16289, F16314, F16350, F16485, F16589, F16686, F16715, F16753, F18618, F18619, F18621, F18661, F18667, F18699,
F18704, F18708, F18715, F18717, F18719, F18727, F18733, F18735, F18739, F18749, F18751, F18763, F18769, F18776, F18785, F18800, F18833, F18840, F18843, F18849, F18851, F18869, F18879, F18882, F18883, F18884, F18891, F18901, F18903, F18905, F18923, F18929, F18932. MAHIPALPUR:
1438000002, 1438000010, 1438000013, 1438000015, 1438000016, 1438000028, 1438000039, 143800004, 1438000048, 143800005, 1438000052, 1438000053, 1438000056, 1438000069, 1438000079, 1438000086, 1438000089, 143800017, 143800018, 143800031, 143800032, 143800033, 143800040,
143800041, 143800054, 143800061, 143800123, 143800124, 143800158, 143800159, 143800161, 143800163, 143800164, 143800165, 143800167, 143800168, 143800169, 143800170, 143800171, 143800173, 143800175, F11286, F15304, F15308, F15309, F15311, F15319, F15327, F15330, F15338, F15339,
F15353, F15359, F15384, F15388, F15395, F15396, F15406, F15414, F15416, F15430, F15431, F15432, F15434, F15435, F15442, F15462, F15463, F15468, F15473, F15516, F15520, F15539, F15541, F15551, F15560, F15590. MALVIYA NAGAR-MAIN MARKET: 258200012, 258200017, 258200018,

58200022, 258200034, 258200036, 258200039, 258200050, 258200078, 258200087, 258200090, 258200098, 258200100, 258200103, 258200109, 258200258, 258200267, 258200288, 258200293, 258200294, F16233, F16260, F16296, F16305, F16326, F16329, F16348, F16361, F16365, F16368, F16382,
F16389, F16390, F16392, F16395, F16398, F16399, F16401, F16403, F16413, F16415, F16417, F16421, F16424, F16454, F16476, F16485, F16492, F16498, F16508. MEHRAULI: 234800004, 234800010, 234800027, 234800045, 234800051, 234800052, 234800061, 234800063, 234800080, 234800090,
234800091, 234800115, 234800123, 234800124, 234800147, 234800150, 234800151, 234800170, 234800171, 234800173, 234800175, 234800184, 234800186, 234800192, 234800454, 234800521, 234800535, 234800546, 234800561, 234800563, F10062, F10485, F23957, F23984, F24008, F24015, F24048,
F24050, F24056, F24057, F24085, F24086, F24095, F24103, F24105, F24119, F24144, F24161, F24185, F24187, F24191, F24225. NEHRU PLACE: 063300003, 0633000048, 0633000062, 0633000064, 0633000093, 0633000096, 063300010, 0633000100, 0633000107, 063300011, 0633000110, 0633000135,
0633000142, 0633000143, 0633000150, 0633000155, 063300016, 0633000162, 0633000164, 0633000190, 0633000194, 0633000206, 0633000208, 0633000210, 0633000225, 0633000226, 0633000229, 063300034, 063300046, 063300050, 063300051, 063300053, 063300058, 063300135, 063300140,
063300195, F25918, F29802, F30474, F30621, F31272, F31315, F31318, F31321, F31345, F31346, F31354, F31355, F31356, F31359, F31382, F31440, F31441, F31442, F31443, F31444, F31445, F31446, F31454, F31455, F31459, F31461, F31462, F31463, F31467, F31471, F31481, F31487.NEW DELHI-
BHOGAL ROAD: 1687000001, 1687000029, 1687000037, 1687000039, 1687000042, 1687000044, 1687000045, 1687000051, 1687000053, 1687000060, 1687000067, 1687000072, 1687000073, 1687000074, 1687000080, 168700033, 168700045, 168700051, 168700062, 168700179, 168700186, 168700191,
168700206, 168700207, 168700227, F14653, F18685, F20720, F20723, F20765, F20766, F20767, F20786, F20792, F20802, F20805, F20806, F20816, F20819, F20821, F20830, F20852, F20862, F20874, F20880, F20881, F20887, F20893, F20896, F20897, F20906, F20910, F20917, F20925, F20928, F20961,
F20963, F20964, F20966, F20967, F20974, F20979, F20984, F20985, F20990, F21004. SANT NAGAR-NEW DELHI: 189200004, 189200006, 189200007, 189200008, 189200013, 189200017, 189200023, 189200041, 189200043, 189200045, 189200049, 189200061, 189200062, 189200070, 189200078,
189200106, 189200108, 189200109, 189200115, 189200122, 189200123, 189200126, 189200128, 189200149, 189200153, 189200154, 189200157, 189200159, 189200161, 189200166, 189200335, 189200407, F15838, F19746, F19753, F19774, F19780, F19804, F19808, F19837, F19839, F19856, F19858,
F19863, F19875, F19880, F19881, F19883, F19893, F19895, F19896, F19902, F19905, F19908, F19914, F19918, F19920, F19934, F19936, F19937, F19951, F19955, F19978, F19993, F19994, F19996, F20017, F20018, F20019, F20023, F20026, F20031, F20033, F20036, F20041, F20068, F20069, F20074,
F20076, F20087, F20090, F20091, F20096. TUGLAKABAD EXTENSION: 1294000004, 1294000006, 1294000009, 1294000013, 1294000028, 1294000029, 1294000032, 1294000036, 1294000038, 1294000039, 1294000045, 1294000066, 1294000076, 1294000080, 129400013, 129400030, 129400046,
129400062, 129400103, 129400117, 129400121, 129400122, 129400123, 129400126, 129400127, 129400129, F27919, F27974, F30271, F30770, F30881, F31127, F32813, F32903, F32925, F32939, F32950, F33011, F33024, F33056, F33068, F33088, F33109, F33110, F33113, F33158, F33159, F33161,
F33167, F33181, F33208, F33212, F33231, F33240, F33245, F33246, F33271, F33287.
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P NORTHERN RAILWAY

o Wahancu NOTICE INVITING APPLICATIONS

Motice Inwiting Applications for appointment of Halt Confracior af 37 Halt Siations
awvar Delki Division

1 |Motice Inviting Application Mo. ; 631-CP-231-Halt Tender-2023
2 Mame of the work and its locations : Appointment of “37" Halt Contractors at

AT Halt Stations for sals of unresensed tickets on commission basis for a panod
of Fiva Yaars (05) over Delhi Division.

3| Tender Type : Open Apphcation

4i{Date & time for submission of tender and opening of the tender :
Applications in seatad emvelops will be accepted rom 2105 2024 10 11,06, 2024
iFrom 10200 o 1700 hesh and an 12,06, 2024 up 1o 14:00 hes, and same will be
opened an 12.06.2024 at 1500 hrs, at Commercial Branch DRM Cffica, Stale
Entry Fioad, Mew Delhi-110065.

S|Where complete details of tender can be seen : Tender Notice
and Tender Documenis is awvailabla al Mordhem Railway website ie.
www.nrindianraibways.gowin in POF farmal

MNo.: 6531-CP-231-Halt Tender-2023 Dated: 17.05.2024 152002024

SERVING CUSTOMERS WITH A SMILE
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Branch Jyoti Colony (D0783) Guru Harkrishan Public School, Jyoti Colony, Shahdara,
New Delhi-110094 Phone: 011- 22803322 E-mail: d0783@psh.co.in

POSSESSION NOTICE (For Immovable Property)

Whereas the undersigned being the authorized officer of the Punjab & Sind Bank, under
the Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest [Act), 2002 (54 of 2002) and in exercise of powers conferred under Section 13(12)
read with [Rule 3] of the Security Interest (Enforcement) Rules, 2002 issued a demand
notice dated 01-04-2024 Calling upon the Borrower(s) & Guarantors (s) Mrs Mamta Jain
w/o Sh Sandeep Kumar (Since Deceased) through her Legal Heirs 1. Ms. Bharti d/o
Smt. Mamta Jain & Sh. Sandeep Kumar 2. Master Bhavishya s/o Smt. Mamta (Minor)
under Guardian of his father Sh. Sandeep Kumar (Borrower), Sh Sandeep Kumar s/o
Suresh Chandra and Smt Manju Singh w/o Sh Khem Chand Singh (Guarantor) to
repay to repay the amount mentioned in the notice being Rs.25,21,700.39 (Rupees
Twenty Five Lakhs, Twenty One Thousand Seven Hundred & Thirty Nine Paisa only)
Interest charged upto 30-12-2023 with further interest and other charge until payments in
full, within 60 days from the said notice.
The borrower having failed to repay the amount, notice is hereby given to the
borrower/guarantor and the public in general that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on him/her under
section 13(4) of the said Act read with Rule 8 of the said rules on this 16th Day Of May Of
The Year2024.
The borrower/guarantor in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the charge of
the PUNJAB & SIND BANK (BO: Jyoti Colony, Delhi) for an amount Rs.25, 21,700.39 /-
(Rupees Twenty Five Lakhs Twenty One Thousand Seven Hundred & Thirty Nine
Paisa only) up to 30-12-2023 with further interest, cost etc. thereon
The borrower's attention is invited to provisions of sub-section (8) of Section 13 of the Act,
in respect of time available, to redeem the secured assets.

Description of the Inmovable Property
ALL THAT PART AND PARCEL OF THE IMMOVABLE PROPERTY Residential Build up
Third floor with roof rights measuring 110 sq. Yrds. Bearing Property No. — 1/4939, Build
on Plotno 187/5, out of Khasra No. 187, Situated at Sikdarpur, in the abadi of Balbir Nagar
Extn lllaga, Shahdra, Delhi 110032 belonging to Smt. Mamta Jain w/o Sh Sandeep Kumar
vide Sale deed No. 4062 in Book No.1 Vol no. 2234 on page no 87 to 99 dated 31.08.2016
registered before the Sub-Registrar, SR VA, SHAHDRA, Delhi
PROPERTY BOUNDED AS:- North: Others property, West : Others property
East: Gali 15 Ft.wide, South : Others property
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RAJNANDINI METAL LIMITED
Registered Office: Plot No. 344, Sector 3 Phase Il, IMT
Bawal — 123501 Haryana (India)
Phone: 01284-264194; Email: cfo@rajnandinimetal.com
Website: www.rajnandinimetal.com CIN: L51109HR2010PLC040255

Rajnandini Metal Limited (hereinafter referred as “the Company”) is looking for Financial
Consultants / Debt Syndicates (Consultants) who can arrange unsecured debt up to Rs.
20.00 crore (Rupee Twenty Crores Only) for the Company. Consultants having minimum
experience of five years in debt syndication can contact Mr. ManojKumar Jangir, Chief
Financial Officer (CFO) at cfo@rajnandinimetal.comor callus at +91 93100 87021.
By order of the Board
For Rajnandini Metal Limited
Sd/-
Manoj Kumar Jangir
CFO and Executive Director

Date: May 20, 2024
Place: Bawal
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Branch Jyoti Colony (D0783) Guru Harkrishan Public School, Jyoti Colony, Shahdara,
New Delhi-110094 Phone: 011- 22803322 E-mail: d0783@psh.co.in

Whereas the undersigned being the authorized officer of the Punjab & Sind Bank, under
the Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest [Act), 2002 (54 of 2002) and in exercise of powers conferred under Section 13(12)
read with [Rule 3] of the Security Interest (Enforcement) Rules, 2002 issued a demand
notice dated 30-01-2024 Calling upon the Borrower(s) & Guarantors (s) Mr Jai Kumar
slo Shri Jai Raj (Borrower), Mrs Asha w/o Shri Jai Kumar (Borrower), Mr Ajay s/o
Sh. Chander Pal (Guarantor) to repay to repay the amount mentioned in the notice being
Rs.6,55,912.88 (Rupees Six Lakhs Fifty five Thousand Nine Hundred Twelve & Eighty
Eight Paisa, only) Interest charged upto 31-12-2023 with further interest and other charge
until payments in full, within 60 days from the said notice.
The borrower having failed to repay the amount, notice is hereby given to the
borrower/guarantor and the public in general that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on him/her under
section 13(4) of the said Act read with Rule 8 of the said rules on this 16th Day of May of
The Year2024.
The borrower/guarantor in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the charge of
the PUNJAB & SIND BANK (BO: Jyoti Colony, Delhi for an amount Rs.6,55,912.88/-
(Rupees Six Lakhs, Fifty five Thousand Nine Hundred Twelve & Eighty Eight Paisa,
only) up to 31-12-2023 with further interest, cost etc. thereon
The borrower's attention is invited to provisions of sub-section (8) of Section 13 of the Act,
in respect of time available, to redeem the secured assets.

Description of the Inmovable Property
WHEREAS the Vendor is the actual owner and in possession of a BUILT UP FREE HOLD
FLAT BEARING NO.D-12/UG-7, ON UPPER GROUND FLOOR, UPTO CEILING LEVEL
ONLY, AREA SUPER COVERED 450 SQ. FT. i.e. 41.81 SQ. MTRS. UNDER L.I.G
CATEGORY, BACK SIDE, ONE DWELLING UNIT, AS IS WHERE IS, WITH THE
COMMON RIGHTS OF STAIRS, PASSAGE & OTHER COMMON FACILITIES,
BEARING PROPERTY NO.D-12, OUT OF KHASRA NO.1076/5/2/452, SITUATED AT
DILSHAD EXTN NO.1 NOW KNOWN AS DILSHAD COLONY, IN THE AREA OF
VILLAGE JHILMIL TAHIRPUR, ILLAQASHAHDARA, DELHI-110095, TOGETHER WITH
THE UNDIVIDED PROPORTIONATE FREE HOLD RIGHTS OF THE LAND
UNDERNEATH. PROPERTY BOUNDED AS:- North: PlotNo. D-11, West: Service Lane
East: Road, South : PlotNo. D-13

POSSESSION NOTICE (For Inmovable Property)

Date: 16-05-2024
Place: Delhi

Authorized Officer,
Punjab & Sind Bank

Date: 16-05-2024
Place: Delhi

Authorized Officer,
Punjab & Sind Bank

B AL SMALL FINANCE BANK LIMITED]
"It is notified to the genaral public that
unidentified persons have stolen
chegueds}/draft{s) from AL Bank ATM
cheque drop box situated at "B-15,
Derawal Nagar, New Delhi-110009" on
18th April 2024, {No and Amount of
Chegque(s)/Drafis not knawn).

By this notification we are advising
whomsoever it may concern to get stop
payment marked on chegues/drafts
which are unbanked till date.”

HIFICHLL LA
HOUWSING FiIMNAMNCE
Hinduja Housing Finance Limited

Corparate Office; No. 167-168, Ln-:l Floar,
Anna Sakal, Saidaped, Chen

Branch (it.; 418, 4th Floor, Pearl Iln‘.1:l:l1 T!]"il" '
Netais Subhash Place, New Delhi-110034
PUBLIC NOTICE OF PHYSICAL

POSSESSION OF IMMOVABLE
PROPERTY

To,
1.MR. INDRANIL BHATTACHARYA (Borrower)
H 2/81 Upper Ground Floor, Mahavir
Enclave, Bengall Colony, Palam Village,
South West Delhi-110045
2. MRS. CHANDRAMI BHATTACHERJEE
(Co-Borrower)
H 2/81 Upper Ground Floor, Mahavir
Enclave, Bengali Colony, Palam Village,
South West Delhl-110045
LAN No.: DLMTGIMTNG/ADO0000151
Whereas wide Crder dated 12.04.2024
passed by Ld, Chisf Metropolitan Magistrate,
South Wesl District, Dwarka Courls, New
Delhi the physical possession of the property
being All thal piece and parcel of "Upper
Ground Floor, Area measuring 60 5q, Yds,,
without Roof & Terraca Rights, aut of Praparty
bearing Mo, H-2181A, cutof Khasra No. 7923,
sifuated m the ares of Vilege Falam, in fhe
Abad| of Mahavir Enclave, New Delhi-110045,
Properly bounded as East-Road, West-
Dthers Property, North- Others Property,
South- Nala °. has been taken over by Mis
Hinduja Housing Finance Lid. on 17052024,
The bormowers in paricuear and the pubc In
general are hereby cautioned nol to deal with
the property -and any dealings with _the
property will be subject o the charge of Mis
Hinduja Housing Financs Ltd

Authorised Officer

Date: 17052024 For Hinduja Housing
Place: Demhi Finance Limited

. = e
TI30i4al S19IS1¢1 da<h

u punjab national bank
«the name you can BANK upanl

POSSESSION NOTICE
(For Movable/immovable Property) (Rule 8(1))

Whereas, been the Authorized Officer’s of the Punjab Mational Bank under the Securitization and Reconstruction of Financial Assets & Enforcement of Security Interest Act,
2002, and in exercise of powers conferred under Section 13 read with the Security Interest (Enforcement) Rules, 2002, issued demand notice/s on the dates mentioned against
each account calling upon the respective borrower/s to repay the amount as mentioned against each account within 60 days from the date of notice(s)/ date of receipt of the said
notice{s). The borrower having failed to repay the amount, notice is hereby given to the bormower and the public in general that the undersigned has taken Symbolic
Possession of the property described herein below in exercise of powers conferred on him under sub-section (4) of Section 13 of Act read with Rule 8 of the Security Interest
Enforcement) Rules, 2002, on the borrowers in particular and the public in general is hereby cautioned not to deal with the propertyfies and any dealing with the propery/fies will
be subject to the charge of Punjab Mational Bank for the amounts and interast thereon. The borrower's /guarantor's /mortgagor's attention is invited to provisions of sub-section
{8) of section 1 3 c:ftheﬂu:t in raspec:mftlme available to redeem the securad asseats.

5l
M.

{a) Mame of Branch fhf Name of Account
(e} Mame of Borrowers!Guarantor)
Mortgagor & Address

L5

Meerul, U.P. 250001.

Branch: Kharkhauda (680000)

Mis Guddu Traders Prop- Mohd, Salman Sfo Mangta Qureshi
(Borrower), Add: 496, Diwan Ji Sharif Wali Gali, Near Aaloo Mill, 20
Futa, Pilokhr Reoad, Shyam MNagar, Meerut, U.P. 250001, 2. Mangta
Qureshi Sfo Haji Moor Mohd. (Guarantor), Add: 496, Diwan Ji Sharif
Wall Gali, Near Aaloo Mill, 20 Futa, Pilokhr Road, Shyam MNagar,

Description of property Mortgage

A residential building/Plot with measuring 12541 sg. mitr which is

{a Demand nodice Dirle
(b} Symibolic
Possassion Date

(@) 24.08.2023

Qutstanding as on
date of Demand notice

Rs. 10,76.099.60 + with

consiructed and sifuated in MPL-252, oid no, T47 & 745, parl of khasrma
na. 28980 parl of the pkot no- 6 & 7, 113 share, Mohslla-sadidigue nagar,
Shyama nagar, Mear Blessing Public School, Pilokharl road, Tehsid &
District Mearut, Property in the Mama of Shn Mangta Qureshi Si'o Late
Haji Nor Mohd, Boundaries as under: East; 24"00%Adjoining house of
others, Weast: 24'00% Adjoining 12' rasta, Morth! 58'03" Adjolning house
of Kalu, South: 56'03%Adjoining house of Shashi Kakwa,

(b) 16.05.2024

further interest and obher
chargas woel. 01.08.2023
(Present Cutstanding
as-on 3004 2024
R 12,14, 797,60 with
further interss! woel
01052024 until payment
in full}

Date: 20.05.2024

Place: Mearut

Authorised Officer, Punjab Mational Bank

A TETETETE ALLAHABAD

Zonal Office, Delhi Central

Indian Bank Building, 1st Floor, 17, Parliament Street, New Delhi-110001

SALE NOTICE FOR
E-AUCTION ON

27.06.2024

APPENDIX- IV-A" [See proviso to rule 8 (6)]

Sale notice for Sale of immovable properties
E-Auction Sale Notice for Sale of Immovable Assets/Movable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
Motice is hereby given Lo the public In general and in particular to the Barrower(s) and Guarantor(s) that the below described immovable properties/Movable Assels, morlgagedicharged to the Secured
Creditor, the possession of which has been taken by the Autherised Officer of Indian Bank, Secured Creditor, will be sold an “As is where is”, “As is what is", and “Whatever there is" on 27.06.2024
for recovery of dues. The specific details of the properties intended to be brought lo sale through e-auction mode are enumerated below.

and for EMD status please contact ibapifin@mstcecommerce.com,

“18001025026' and '011-41106131°

Reserve Price
p . Physical / Amount of E t
HE- Name of the Borrower(s)/ ﬂﬂﬂ*alﬁ Parson & G“m":?"“I“l:“‘“ — Details of Inmovable Property/ies I:un:tmcfwm Secured Debt | Money Deposit
u Branch Name Mobile Numbar {5}/ Mortgagor| Possession | as on 17-05-2024 Min Incremental
Amount

(i) (i) (i) (iv) [v) vi) (vl vill}

1 | Mis Gopal Ji Enterprises Mz, Rubl Mr. Shiv Kumar Gupta, Address: | DDA Flat B 1008, Avantika Sector 1, Rohini, North West | Symbolic |Rs.30.83 Lakhs +| 7 §2.00 Lakhs
(Prop: Mr. Shiv Kumar (Ta91159866) | DDA Flal B 1008, Avantika Sector| Delhi, 110085 Interest & other | —=e5aTtres
Gupta) T, Hohini, Norh West Delhi | Arga: 32 Sqmitr expenses fill realization T aKns
Branch: Sadar Bazar 100 Property Id: IDIB30433417666 of Bank's dues %.0.20 Lakh

Date and Time of e-Auction ﬂn ZT UE 2024 between 11.00 a.m, to 5.00 pm, mlh unlimited extensions of 10 minutes each. thmum Bid incremental amount is as menticned above.

Bidd&rs ur;a ad'.risndtnﬁsit-tm wamn&{ww.mstcmnmmam.cnmi of our e auction service pmmdar IHETE Ltd tn pamclpa’tﬂn online I:Hd. Fnr Tm:hml:al Assisianm PlBE!ErI t:all IIET{: HELFI]EEH
No. 033-23400020/23400021/23400022 and other help line numbers available in service providers help desk. For Registration status with MSTC Lid, please contact ibapiop@msicecommerce.com

For property details and photograph of the property and auction terms and conditions please visit: hitps://ibapi.in and for clarifications related to this portal, please contact help line number

Date : 20-05-2024, Place : New Delhi

Authorized Officer, Indian Bank |

£ wergTE ALLEHABAD

Plot No. 16, IRCON Tower, 4th Floor, Sector-32, Gurugram-122003
Corporate office: 254-260, AVVAI shanmugam Salai, Royapettah Chennai-600014

ZONAL OFFICE GURGAON,

NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF

FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)

In respeci of loans availed by below mentioned borrowers | guarantors through INDIAN BANK, which have become NPA with below mentioned balance outstanding
on dates mentioned below. We have already issued detailed Demand Notice dated as mentioned below Under Sec. 13(2) of Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act 2002 by Registered Post/ Speed Past/ Courler with acknowledge due to you which has been retumed
undelivered | acknowledgment not received. We have indicated our intenton of taking possession of securibes owned on ane of you as per Sec. 13(4) of the Actin
case of your facilure to pay the amount menbioned bedow within 60 days. In the event of your not discharging liability as set oul herein above the Bank / Secured
Creditor may exercise any of the right conferred vide section 13{4) of SARFAESI| Act and while publishing the possession notice / auction notice, electronically or
otherwise, as required under the SARFAES] Act, the Bank/ Secured Creditor may also pubdish vour photograph, Details are hereunder;-

Mapgar,Malema Road, Industial Area Baliabhgarh, Distnct Faridabad-12 1004

|, Wew Dealhi, India. 110086

121004

5 Name of Borrowers/Guarantors/ Demand Notice Date Details of Secured
No. Date of NPA Amount Outstanding Assets:
1 | BRANCH :-Fatehpur Indira Colony Branch Demand Motice Dated Mortgaged assets:-
1. M/s. Reliable Seals Pvt Ltd (Company), Office Address :Piot no. 04 Adarsh 02-05-2024 1. Equitable Mortgage Residential cum

Registered address : B-74, Jaswant Colony {mother Dainy waliGai ) Bedininar Phase

2. Mrs. Anita Mahapatra Wio Mr. Jagdish Mahapatra (Director), Rio: Flat Mo, 103 Plat
Mo, 34 Mahima Besidency, Shree Shiv Mahima CGHSLLE, Sector 65, Fandabad-

3. Mr. Shyam Saxena Slo Mr. Bhagwati Prasad Saxena (Director), Rio: House no.

Factory land situated at Plof no. 4 Malerna
Road, Adarsh Magar, Uncha Gaon,
Ballabgarh, Distl. Faridabad, Comprised in
Khasra No. 34723.in revenue Estate of Mauja
Gaon, Tehsil Ballabgarh, Faridabad
measuring area of 202.50 =q yvards. in the
namea of Mr. Jagdish Mahapatra and Mr. Vikas

Rs. 54,48,339/- as an
1052024 furleer with interas]
fraem this date bl date of payment

CHa)

R L
HOUSING FIMNAMNCE

Hinduja Housing Finance Limited

FORM B
PUBLIC ANNOUNCEMENT
[Remiafion 12 of the nsalvency and Bankrupdey Board af Inda [Lioudahan Process) Reguiafons, 2016

FOR THE ATTENTION OF THE STAKEHOLDERS QF

HAMERO TECH INDIA PVT. LTD.

m PARTICULARS DETAILS ’ o T

1. | Wame of Corporate Debtor Hambro Tech India Pvi. Lid. Corporate Office: No. 167-169, Ind Floor

2. | Date of incorparation of Corpeeate Debtor| 30072015 Anna Galai, Saidapet, Chennal-G00315

3. | Aulhonty undker which comorale deblor | Rol: — Dalhy Branch OF.. 418, dth Floor, Peart Omaxe Tower-Z,
is incorporated §registansd Netaji Subhash Place, Mew Delhi-110034

4. | Corporate Identity No. | Limited Liabiity | UT4140HR2015PTCI56243 PUBLIC NOTICE OF PHYSICAL
Idantification No. of Corporate Deblar POSSESSION OF IMMOVABLE

5. | Addrass of the mglsharaﬁ office and Khata no 4021413 Mitrol Deaghat Road, T PROPERTY

principal office (if any] of corporate deblor| Village Deeghot, Tehsil Hods!, Faridabad,

Palwal, Haryang, india, 121105 1. MR. MOHD FARHAN KHAN (Borrower)

Block J, 37 A, First Floor, Abdul Faizal
Enclave, Jamiya Magar, Delhi-110025

2, MR5.SHABNAG SHAK (Co-Borrower)
Block J, 37 A, First Floor, Abdul Fajzal

6. | Date of diasure of Insohvency 15.06.2024

Reszalulion Procass

T. | Liedation commencement date
of Conparate Debtor

15,005,204 |Order Recsived on 17.05.2024)

Enclave, Jamiya Magar, Delhi-110025
LAN No.: HRINCH/GURH/ANGOODDE59

d. | Bama and registration numbes ol
the inzolvency professional actng

[ e, Ard Kumar
| IBBUPA-DIIP-PO0T 447201 7- 201810308

| as liquidator - B i | IWhereas vide Order dated 12.04.2024
9, | Addrass and E-mail of the liquidaior, Address: 303, Chandra GHS Limited, Golf passed by Ld. Chief Metropolitan Magistraie
as ragisterad with the Baard Coursa Road, Plol Mo.Bd, Saclor-58, outh West District, Dwarka Courts, New

Gurgaon, Haryana, 123011
Email 1d: aniZ36EEgmai.com;
| cirp hbiplfEomail.com

Dafhi the physical possession of the proparty
being All thal piece and parcel of ‘Bullt up
first floor, without RocfTerrace Rights, area

10 Addrass and a-mail b3 be usad for

comespondence with the Bquidator

Address: C-10 Lajpat Magar -l ,
Meaw Delhi -110024
| Email Id: anitZ56E@gmail.com

measunng 40 Sq. Yds. i.e. 33.444 Sq. Mirs.
& part of property plot No. B-141, out of
khasra No. B2/T, situated in the area of

11.| Last date for submission of claims | 16.06.2024

village Palam, Delhi State, colany known as
Mahavir Enclave, New Delhi-110045,
Property Bounded as East: Road 10f1, West-
Others Property, Morth-Cihers Property,
South- Others Properdy”. has been taken
over by Mfs Hinduja Housing Finance Lid. on
17.05.2024.

The barmowers in particular and the public n
general are hereby cautioned not bo desl with
the property and any dealings with the
property will be subject 1o the charge of M's
Hinduga Housing Finance Lid.

Authorised Officer
Date; 17.05.2024 For Hinduja Housing
Place: Dalhi Finance Limited

Moo is haraby ghven Thal the Mational Company Law Tribunal, Chandigerh Bench, has ordarad tha
cammeancamani of liqudabon of fie Hambro Tech India Pyi, Ltd. on 15.05.2024 {copy of arder
recelved on 17.05.2024), The Hon'ble NCLT apprinted the undersigned as Liqudatoron 15,05 2024
The stakehokiars of Hambro Toch Indla Pyl Lid, are hareby callid upon S subimil thair claims wilh
praofarorbalore 16.05.2024, o tha bqudator at the address mentioned agains Hem No 10,

The financigl credilors shall submil thair clams wilh prool by efackronic: means only, Al cdhar
creditars may subenit the glaims wish the oroaf in person, by postar by alectnanic means,

Submissicn of fedse armisleading proof of claims shel atiract penalties,

In casa A stakehokler does notsubmits claims during the liquidation pracass, the olsms submithed
by such & stakehaolder duning the corporata.insolvency resalution process under the insatvency and
Bankruptey Board of bndia (Insoiversy Resalutlen Process for Comporals Parsons) Reguations,
2016, =hall be deamed o ba submitied urder seclion 36, 2.

Anil Kumar
Liguidaior of Hambra Tech India Pwi. Ltd.
[BEUIPA-00H/IP-PO0144/ 201 7-2018/10 308

Date: 21.05.2024

Place: Gurugram

‘sl CAN FIN HOMES LTD.

'l:'_"anFlnH'lrELtd

clof-1, Mosda
079126

SRR e e i . B

CIN - LES110KA1387TPLCO0EE2S Above Canara Bank Bullding First Floor, Plol Mo, C-3.
Pincode-201301 E-mail : noidai@canfinhomes.com Ph. ;0 TOT64/65/67 Mob.:

[Rule 8{(1)] POSSESSION NOTICE (for immovable property)

Whereas, the undersigned baing the Authonsed Officer of Can Fin Homes Lid. in exercise of the powars conferred under Sac 13(2) of
the Securitisabion and Reconstruction of Financial Assels and Enforcement of Securly Interest Act 2002 read with Rule & of Security
Interast (Enforcement) Rules, 2002 issued demand notices calling upon the following BorrowersCo-Borowers/Guarantor's to repay
the amounts mentioned in the nolices and interest upin the date of final paymend, within 60 days from the daie of recsipt of the said
nobcas,

The barrowers a5 well as the gquaraniors -have faiked to repay the amount. Nofics s hereby given 1o fhe bormowers in particular and the
public in general that the undarsigned has taken possession of the properiies described herein bedow against each borrower, in
exercise of powers conferred on him under Sechion 13(d) of the said Act read with Rule 8 of the Securily Inlerest Enforcement Rules,
2002 onthe menfioned date below in table

The borrower's attention is invited to provisions of sub-section (B) of section 13 of the Act, in respect of time available, to
redeam the sacured assels.

The borroner in particular and the publicin general are hereby cautioned not to-deal with the following properties and any dealings with
lhase propertes will be subject 1o the charge of Can Fin Homes (td. Nolda Branch for amounts mentionsd against each property,
payable with furtherinterest and ather charges thereon unts paymentin full

S. Name of Description of the Date of Date of Amount
1. | Mr. Kadiash Kumar (Borrower),| Ews Flal No. 8, Ground Floor, Biock C-20, Seclor | 20.02 2024 | 17.05.2074 | Rs. 18,03,601/-
Mrs. Kamlesh {Co-Bomrower),| 71, Moida, Distl. Gautam Budh Magar (u.p.) and interast
Mr. Rajesh Katiyar (Guaranior) | Morth By: - As Par Sile East By: - As Per Sita Wis! tharean
By - Az Per Site South By: - As Par Site
2. |Samreen Panwar (Bomower), | Residential House No. - 564, Ground Floor, 07.03.2024 | 17.05 2024 | Rs. 14,74,345/-
Aadil Panwar (Co-Borrower), [ (Without Roef Rights), Myay Khand-3, and interest
Armar Chand Yadav [Guarantor) | Indirapuram, Ghaziabad, U.p, North By; - House from thaneon
Mo, 561 East By - House Mo, 563 West By: - Road
18 Wide South By: - Open Land

Sd/- Authorised Officer
Can Fim Homes Lid.

Date: 20.05.2024
Place: Noida

E-AUCTION

Jeevan Tara Building, SALE NOTICE
5, Parliament Street, New Delhi- 1100011l (1inder SARFAESI Act 2002)

M’PEHD!I- IV-A [SEE Fﬂﬂ‘ilﬂﬂ TO RULE 8(6) & 9(1)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

E-Auction Sale MNotice for Sale of Immovable Assets under the Securitization and Reconstruction of
Financlal Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule B(6) & 9(1) of the
Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in parficular to the borrower(s) and guarantor(s) that the below described
immovable / movable property mortgaged | charged to the secured creditor, the Symbaolic Possession of which have been taken
by the authorized officer of Central Bank of India, Secured creditors, will be sold on “As is where is", "As is what is" and
“whatever there is" basis on 26.06.2024 (Wednesday) for recovery of due to the Central Bank of India from below mention
Borrower(s) and Guaranton(s)

The Reserve Price am:l EﬂmEEtM‘:lnE:" El-ep-u:-.lt{ EMD) is displayed against the details of respective properties.

ON 26.06.2024 (Wednesday) (30 DAYS NOTICE)

R5. in Lakhs
5. | Name of | Authorised | Name of the Description of Property & Demand Notice Dade & | Sabe &Tgend

M| Branch |Officer/BM.| Account fﬂmmm. b hmosnt Dues {Rs, inLakb| | Pessessen ;ﬂmﬁg
1| Stressed | MrM.K [M/s. M,/ 5. AL-TAMASH EXPORTS PVT. LTD. 04.05.2022 09.06.2023| T 1506.00

Assel Gupta |ALNAFEES  |Piot No. M-19, Situated in Taloja | ¥ 157.24,25.712.60 | gymngjjej | Lakh
”ﬂmfﬂ Mob.No.: |FROZEN FOOD |Industrial Area, MIDC, Taluka tnterest  fo o | ¥ 150.60

New Delti | 22E2186777| EXPORT Panwel, Distt - Raigad & thereafter & Lakh
PVT. LTD. Within the Limits of Panwel other charges T 10.00

Municipal Council, Panwel. Lakh

Date of Auction: 26.06.2024 (Wednesday) Time: 11:00 AM to 03:00 PM with auto extension of 10 minutes.

Bidder will register an website: hitps:iwww.mstcecommerce.com and upload KYC documents and after verification of KYC

documents by the service pravider, EMD 1o be deposited in Global EMD wallet thraugh NEF TIRTGS/ Transfer (after generation of
challan fram https:/iwww.mstcecommerce.com). The auction will be conducted through commen landing platform e-
Bikray Portal. E-auction will be held "As is where is™, "As is what is" and "whatever Is there is” basis. Inferested bidder
may deposit pre-bid EMD with MSTC befare the close of e-aucfion, Credit of pre-bid EMD shall be given to the bidder only affer
receipt of payment in M3TC's Bank account and update of such information in the e-auction website. This may take some fime as
per banking process and hence bidders. in thesr own interest. are advised to submit the pre bed EMD amount well in advance to
avoid any last minute problem. The successful bidder shall have to deposit 25% (Twenty Five Percent) of the bid amount,
less EMD amount deposited through MEFT/RTGS in Alc.-3774823433, IFSC-CEINO285132 in the name of RTGS
intermediatory for R-41, the same day or not later than next working day and the remaining amount 75% shall be paid on or
befare fifteanth day of confirmation of sale. There are no encumbrance on the property, however the bidders may make their
independent enquiries and if any dues will be payable by bidders. Under no circumsiances (including the case of sole bidder
for any secured assel] the secured assel will be sold a1 Reserve Price or below thereof. Minimum one bid increment amaount is
mandatory. For detailed terms and conditions please refer to the link provided in www.centralbankofindia.co.n Secured
Creditor or Auction Platform {https://mstcecommerce.com) Helpline No.-033-22901004. For any query please contact Mr, M,
K. Gupta Mob. No.: 9882186777 E-mail ID: samdelhi@centralbank.co.in during office hours on all working days.

STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) & 9(1) OF THE SARFAESI ACT 2002

BomowersiGuaraniors’ Mortgagors are hereby notified ko pay the sum 23 menfioned above along with upte dete inferest and ancillary expenses
before the date of e-auction, failing which the proparty will be auctioned'zold and bafance dues, if any, will be recovered with interest and cost
PLACE: NEW DELHI Authorised Officer,
DATE: 20.05.2024 CENTRAL BANK OF INDIA, SAM Branch, New Delhi

a5 3 dSIcT

B Bank of Baroda

Branch: ROSARR Aligarh

(As per Appendix IV read with rule B{1) of the Security Interest (Enforcement) Rules, 2002)

POSSESSION NOTICE (For Immovable Property)

Whereas, the undersigned being the Authorized Officer of the BANK OF BARODA, under the Securitisation and Reconstruction of Financial Assets
and Enforcement of sacurity Interast Act, 2002 (Act No. 54 of 2002) and in exercise of powers conferred under section 13 (12) read with Rule 3 of
Sacurty Interest (Enforcement) Rules, 2002, issuad a demand nolice calling upon the Borrower/Guarantors as given below to repay the amount
mentioned below within 60 days from the receipt of the said notice. The borrower having failed to repay the amount, notice is hereby given to the
Bomower/Guarantors and the pubhc in general that the undersigned has taken possession of the property descnibed herein below in exercise of
powers conferred on himd herunder Sub-zection {4) of section 13 of the act read with rule 8 of the security interezt Enforcement rules, 2002 on the
date mentioned below against their names. The Borrower/Guarantors in particular and the public in genaral are heraby cautioned not to deal with the
property, and any dealings with the property will be subject to the charge of BANK OF BARODA ROSARB ALIGARH BRANCH for tha amaunt
detailed below and interest together with expenses thereon, The Borrower's attention is invited to provisions of Sub-section 8 of section 13 of
the Act, in respect oftime available, to redeem the secured assets.

5, Mame of the
N, Borrowers/Guarantors

| Data of Outstanding
Description of Immavable Property “ﬂﬁﬂ%ﬂ Amount

1.  Branch: ROSARB, Aligarh

Al that part and parcel of the properly consisting one Residential tﬁplefEU-I}E.EUEE Rs. 404519550

Gupta Vida Regd, 5ale Deed No. 5850, Dated
01.08.2014, Bounded ag under; East | Others
proparty, Morih - Rasta, West : Property of Tata
ram [(as per valuation )‘Mr. LAL Singh {as per
deed); South - Property of Mr. Dilip
Hypothecated Assets.:-

1. Hypothecation of Live Stocks/Movable
Equipments | Stock situated at: Plot no. 04,
Adarsh Nagar, Malerna Road, Ballabhgarh,
Faridabad-121004

113, Tirkha Colony, Ballebgarh, Fardabad-121004 BE on 31.12.2021
4. Mr. Jagdish Mahapatra S5/o Mr. Budheshwar Mahapatra (Guarantor and
Mortgagor), Ria; Flat Mo, 103.Plot No, 34, Mahima Residency, Shree Shiv Mahima,
CGHSLLtd, Sector 65, Faridabad-121004

5. Mrs. Vikash Gupta S/o Mr. Subhash Chand Gupta (Guarantor & Mortgagor), Rio.

Hoose no. 216, Gali no 03, SihiGate, Bhudutt Colony, Ballabgarh, Fardabad: 121004

Loan Alc Mo, 50350993416
Loan Accounts have been Classified as a
NPA on 29-04-2024

The above mentboned Borrowers | Guarantors are advised (1) To colect the original notice fram the undersigned for more and complete defails and (2} To pay the balance outstanding
amount inferest and costs etc. within 60 days from the date of notice referred to above to avoid further action under the SARFAES! Aot
"We draw atlention lothe provisions of Secton 13{8) of the SARFAES! Actand the Rules framed there under which deals with your rights of redemption over the securties”

Dated : 20-05-2024, Place : Gurgaon Authorised Officer, INDIAN BANK

Borrower: M Sar Enferprises Prop. Late
Mr. Gauwray Bhardwaj Sio Shn Rasi  Duit
Sharma Since Dacease throwgh s lagal
Hiars (1) Mrs. Meetu Bharcwal Wio Late Mr
Gauray Bhardwaj (i} Mestar Ganit Bhandws)
Sio Late Mr. Gaurav Bhardway since Minoe
trerowgh its mother Meets Bhardwa] (Matural

storsed: house property bearing Magar Migam No: 571, F-3-1 which is 5 gy
part and parcel of Khasra No. 253 having an area 190,60 Sg yvards situated LR + furlher Intarest and
at Kewal Vihar, Nagla Kalar, Malrose bya pass Kasba Koil, Near Laxmipur, S 0SS mcidental
Pargana & Tehsil-Koil, District- Aligarh in the name of Mr. Gaurav Bhardwaj |17.05.2024 Lhargas w.a 1 01.01.2022
and Mr. Nitin Bhardwaj both Sfo Shr Ravi Ditt Shama, Bounded:- On the |
East by: Plot of Rajendra Singh Measuring this side 39 feet, On the '.'l.fest'
! ’ by: House of Ram Avtar Singh, Measunng this side 39 feel, On the N::Ith:
E;’i{ii”#ﬁ i:fif;‘::' ’*;g;agfﬂ'r‘jﬁ by: Rasta 24 feet wide, Measuring this side 44 fest, On the South by: |
L 4 % et e o | f ish R h ing this gide ;
Proprietor: Late Mr Gaurav Bhardwaj| o o0 © SANDITINP- DR FM T MGG 13 i) ot |

Slo Ehrl Ravi Dutl Sharma Since Decease through its legai Hiers (1) Mrs, Neelu Bhardwa) Wio Late Mr, Gauray Bhardwa| |
(i} Master Garvit Brardwaj Sfo Late Mr. Gaurav Bhardwaj since Minor through Bs mother Meetu Bhardwaj (Naiural Guardian). |
Add. 1. 2457 Kewal Vihar Melrosa by Pass Road, Roil, Aligarh- 202001, WP Add.2. B-95, Smodiva CGofany, Bahind |
Education Office, Near Annapurna, Guna- 473001, MP. Add 3 DPS Mathura, Delhl Road, NH-2, Posl- Akbarpur, Tehsd. |
Chhatia, Mathura- 281406, U.P. and 3. Guarantor: Mr. Nifin Ehardwaj S'o Shri Ravi Dutt Sharma, Add. 5457 Kewal Vihar |
Malrc=e by Pass Road. Kall, Aligarh- 202001,

Date : 20.05.2024

Authorizsed Oicer, Bank of Baroda

Place: Aligarh

financialexp.epaptin

New Delhi




